
Oral Answers DECEMBER 13, 1960 Oral Answers 

in Geneva, made any suggestions to-
wards mitigating the effects ot the 
European CommOn Market as also 
those of European Free Trade Associ-
ation on the trade and economies of 
.Asian countries, particularly those of 
Jnd.ia; and 

(b) if so, what are these suggeations1 

The Minister of Commerce (Shri 
Kanungo): (a) and (b). A statement is 
}aid on the Table of the House. 

STATEMENT 

During the Seventeenth Session of 
the GATT, the Indian Delegation, 
jointly with the Delegations of 18 
other less developed countries in the 
course of a joint representation to the 
highly developed countries, made a 
special appeal to the countries who 
were members of the European Econo-
mic Community and the European 
Free Trade Association to adopt liberal 
tariff and commercial policies to-
wards the trade of less advanced coun-
tries. These member countries were 
also particularly requested to bear in 
mind during the course of the Tariff 
negotiations that are in progress, the 
need to help the less developed coun-
tries to increase their export earnings 
and the difficulties that they would 
have in offering reductions in theIr 
import tariffs so as fully to match any 
concessions that might be granted on 
their exports. 
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Will the Minister of Commerce and 
1DdwItry be pleased to state: 

(a) whether Government of India's 
attention has been drawn to the re-
Ported ·news that Britain is stated to 

be under great pressure to join the 
European Common Market; 

(b) whether the Government of the 
U.K. have referred this matter in re-
cent months to the Commonwealth 
countries including India; and 

(c) if so, the reaction of the Govern-
ment of India thereto? 

The Minlster of Commeree (SIIrI 
KanDDgo): (a) to (c). A statement is 
laid on the Table of the House 

STATEMENT 

Yes, Sir. There was a general ex-
change of views between the represen-
tatives of the UK. and those of the 
other Commonwealth Governments OD 
the question of the proposed associa-
tion of the U.K. with the European 
Common Market (ECM) at the Com-
monwealth Finance Ministers' Con-
ference held in London during Sep-
tember, 1960. As the negotiations bet-
ween the U.K. and members of . the 
European Economic Community 
(EEC) on the above question are still 
continuing, it is not known what form 
the proposed association of the U.K. 
with the European Common Mar~ 
will ultimately take. The question of 
the Government of India having cer-
tain reactions in the matter does not, 
therefore, arise at this stage. The de-
velopments in this connection are, 
however, being watched. 

Shri Rem Barna: Was a ruggestion 
made at this conference that arrange-
ments should be made by some select-
ed Asian countries On the lines of the 
European Common Market to counter-
act its influence or effects; if so, what 
was the response of the other partici-
pating countries to this suggestion 
made by India? 

Shri Kanungo: No, Sir. Neither at 
the GATT nor the Commonwealth 
Finance Ministers' Conference was 
such a suggestion made. Obviously, ~ 
should not be made. This proposal Is 
being cansidered by several countries 
in the ECAFE conference. TIi6 
ECAFE, after deliberation of about 
three years, has taken the line that 



5205 Oral AlUtDer. AGRAHAYANA 22, 1882 (SAKA) WrittlmAnlWera ,206 

they should try tor the present to in-
tensify intra-regional trade and watch 
the experience because Asian coun-
iries are not competitive with Euro-
pean markets, they are competitiVlt 
only among themselves. 

Shri Hem Ba.rua: Is it a fact that a 
IlUggestion was made for reduction of 
the tarifts imPOSed at present by the 
Western countries; if so, what was the 
response to this suggestion? 

Shri KanUDgO: According to the 
Rome Treaty tarifts between the Euro-
pean community countries are being 
reduced by stages. The next reduc-
tion will come on 1st January, 1961. 
That is among themselves. That may 
result in the members of the com-
munity countries getting their sup-
plies from among th€'IIlselves or from 
their territories. It may have an effect 
upon exports from other countries, 
but in the last GATI' conference this 
matter has been put up to other coun-
tries by 18 countries of Asia and 
Africa, and this question of tariff ne-
gotiation is being pursued. The main 
point we have in our favour, so to 
say, is this, that unless the European 
countries buy a larger quantity of 
goods from our area, we will be in-
capable of buying more from their 
area. 

Sbrimati Da Palohoadhurl: Since the 
Commonwealth is also an economic 
entity, what safeguards will India ask 
tor if Britain enters the European 
Common Market as a full-fledged 
market? 

8bri Kanungo: As the statement 
shows, that point has been discussed 
preliminarily. The U.K. has not yet 
made up its mind. When it doell, that 
point will be considered because trade 
ties are so intimate that they cannot 
be diverted so quickly. 

8hri Yadav NarayaD ladhav: The 
statement refers to an appeal to the 
European Economic Community and 
the European Free Trade .A.!;soclation 
to adopt liberal tariff and contmerclal 
Pfllicles towards the trade of Iell 

advanced countries. In view of th1t. 
may I know whether the commercial 
policy of 1!his country will be changedT 

Shri KanUDgo: Yes, that is what I 
said earlier, that the policy betweeD 
the countries of the Rome Treaty is to 
reduce their tariffs gradually anG 
bring them to nil. Then they have te 
orient their policy with other coun-
tries within the framework of GATI', 
and those negotiations are now ~ 
place in Geneva. 

Shri RaghlUlatb SiDgh: Sir, 885 is an 
important question, it should be taken 
up. It relates to Chinese propaganda 
On the NEFA border. 

Mr. Speaker: Shri Raghunath Singh 
should have given notice earlier. 

Shri RaghuDath SiDgh: I thought 
that it will be taken up in the normal 
course. 

Mr. Speaker: I have already said 
that five minutes before the close of 
the Question Hour, I would be pre-
pared to take up any questions which 
are verY important, if the House gen-
erally desires that they should be 
taken up. 

Shri Raghunath SIDgh: There is no 
short notice question today. There-
fore, this may be taken up. 

Shri Bern Barua: Yesterday, I wrote 
to you at about 10.30 a.m. for taking 
up a similar question, but I was ne-
glected. 

Mr. Speaker: But, we were 90 much 
interested in the other questions that 
the bon. Member himself forgot to 
mention it again. 

Shrl Rem BanIa: I just tried to 
raise it again, but I was brushed aside. 

Mr. Speaker: It is too late now. The 
Question Hour is over. 
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